
THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:30 AM to 1:00 PM
2:00   PM to 4:45 PM

[ For Friday,13th September 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

JOINT REGISTRAR (JUDL.) MR. CHINMOY BARUAH
COURT NO: 111

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 WP(C)/7901/2016 MD. KHAIBAR ALI
            Versus
THE STATE OF ASSAM and 5 ORS.

MR.A A AHMED
MR.F K R AHMED

SC, P and R D
MR.M BORA

2 WP(C)/903/2021 PRAGATISHIL ATMASAHAYAK GOT
            Versus
THE STATE OF ASSAM AND 4 ORS

MR. S BANIK
A N HUSSAIN
MS F BEGUM

GA, ASSAM

3 WP(C)/3915/2021 RANJIT BARMAN
            Versus
ASSAM FISHERY DEVELOPMENT
CORPORATION LTD 5 ORS

MR. A D CHOUDHURY SC, AFDC

4 WP(C)/3129/2023 MAYNA KHATUN AND 3 ORS
            Versus
THE STATE OF ASSAM AND 6 ORS

MR. S ISLAM
MR A HAWARI

SC, P AND R.D.
GA, ASSAM
SC, REVENUE
SC, FINANCE

5 WP(C)/3193/2023
CAVT. NO.05232/023,

ARUN DAS AND 3 ORS.
            Versus
THE STATE OF ASSAM AND 6 ORS.

MR. S P CHOUDHURY
MR. S. J. SARKAR

GA, ASSAM
MR. S BANIK
FOR CAVEATOR
SC, FOREST

6 WP(C)/4471/2023 SHAHIDA AHMAD
            Versus
THE STATE OF ASSAM AND 6 ORS

MR. A ROSHID
MS. T BEGUM

SC, P AND R.D.
GA, ASSAM

7 WP(C)/4610/2023 DURGA GAUTOM AND ANR
            Versus
THE STATE OF ASSAM AND 14 ORS

MR D DAS
MR R CHAKRAVORTY
MS. R. ENGJAIPI
S RABHA

SC, HEALTH
SC, FINANCE

8 WP(C)/6183/2023 TAYIB ALI @ TAYIB AHMED AND 3 ORS.
            Versus
THE STATE OF ASSAM AND 6 ORS

MR. D HUSSAIN
MD I H LASKAR
MR. R A MAZUMDER

SC, P AND R.D.
GA, ASSAM

9 WP(C)/6799/2023 DR. MOUSUMI DUTTA
            Versus
THE STATE OF ASSAM AND 3 ORS

MR M A ISLAM
MR J I MONDAL

SC, HIGHER EDU

10 WP(C)/7163/2023 ROFIQUL ISLAM
            Versus
THE STATE OF ASSAM AND 7 ORS

MR. M U MONDAL
MS. N NASRIN
MR K ISLAM
MR A ALIM SK
MR. A W MONDAL

SC, HIGHER EDU
GA, ASSAM
SC, FINANCE

11
WITH
WP(C)/5045/2022 ROFIQUL ISLAM

            Versus
THE STATE OF ASSAM AND 5 ORS.

MR. M U MONDAL
MD. I H KHAN
MR K ISLAM
MR A ALIM SK

SC, HIGHER EDU
GA, ASSAM
SC, FINANCE
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010209912016
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010021462021
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010108212021
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010113702023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010120212023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010170552023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010133432023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010234702023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010262942023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010276822023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010152212022


12
WITH
WP(C)/1785/2023 ROFIQUL ISLAM

            Versus
THE STATE OF ASSAM AND 7 ORS

MR. M U MONDAL
MD. I H KHAN
MR K ISLAM
MR A ALIM SK
MR. A W MONDAL

SC, HIGHER EDU
GA, ASSAM
SC, FINANCE

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 13/09/2024
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MR S SARMA 16-07-2024 To 15-09-2024
2) MS. N M DEKA 17-07-2024 To 20-12-2024
3) MR. J P SHARMA 19-08-2024 To 15-09-2024
4) MR. A MANNAF 27-08-2024 To 13-09-2024
5) MR. N SHARMA 09-09-2024 To 22-09-2024
6) MD. I HUSSAIN 09-09-2024 To 13-09-2024
7) MR. R K BHATRA 15-09-2024 To 20-09-2024
8) MR. P P BARUAH 13-09-2024 To 20-09-2024
9) MR. S K SAHARIAH 10-09-2024 To 21-10-2024
10) MR P C DEY 12-09-2024 To 13-09-2024
11) MS. B M CHETRI 11-09-2024 To 06-11-2024
12) MR. P MAHANTA 13-09-2024 To 14-09-2024
13) MR. V K CHOPRA 23-09-2024 To 24-09-2024
14) MS. S G BARUAH 11-09-2024 To 25-09-2024
15) MR. S B PRASAD 12-09-2024 To 16-09-2024
16) MRS. R S CHOWDHURY 16-09-2024 To 18-09-2024
17) MR S BORTHAKUR 13-09-2024 To 13-09-2024
18) J SHARMA 17-09-2024 To 04-10-2024
19) MR. Y S MANNAN 16-09-2024 To 20-09-2024
20) MR F U BARBHUIYA 16-09-2024 To 17-09-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010066792023


THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:30 AM to 1:00 PM
2:00   PM to 4:45 PM

[ For Friday,13th September 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

JOINT REGISTRAR (VIGILANCE) - SMTI. JAYASHREE BORA
COURT NO: 111

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 FAO/16/2015 INTAJ ALI AHMED
            Versus
MRS JARJISH ARA AHMED and 3 ORS

MR.A ROSHID
MR.A MOBARAQUE

MR.G KHANDELIA(R-1)

2 Test.App./5/2023 BIMAL CHANDA
            Versus
RABINDRA RAY CHOUDHURY AND 5 ORS.

MD H R AHMED
MR J ISLAM

MR. R BARUAH (R1)
MR. A IKBAL (R1)
MS. M NATH (R1)
MS. J SARMA (R1)

3 WP(C)/4178/2023 JAKIR HUSSAIN
            Versus
THE STATE OF ASSAM AND 5 ORS.

MR. A SARMA
MR. K KALITA
MR. LENTSO

SC, P AND R.D.

4 WP(C)/4290/2023 ABU TAHER AND 9 ORS
            Versus
THE STATE OF ASSAM AND 6 ORS

M K BORAH
MS. P. KASHYAP

SC, P AND R.D.
GA, ASSAM

5 WP(C)/4625/2023 JAKIR HUSSAIN AND ANR.
            Versus
THE STATE OF ASSAM AND 5 ORS

MR. A SARMA
MR. A D CHOUDHURY
MR. LENTSO

SC, P AND R.D.

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 13/09/2024
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MR S SARMA 16-07-2024 To 15-09-2024
2) MS. N M DEKA 17-07-2024 To 20-12-2024
3) MR. J P SHARMA 19-08-2024 To 15-09-2024
4) MR. A MANNAF 27-08-2024 To 13-09-2024
5) MR. N SHARMA 09-09-2024 To 22-09-2024
6) MD. I HUSSAIN 09-09-2024 To 13-09-2024
7) MR. R K BHATRA 15-09-2024 To 20-09-2024
8) MR. P P BARUAH 13-09-2024 To 20-09-2024
9) MR. S K SAHARIAH 10-09-2024 To 21-10-2024
10) MR P C DEY 12-09-2024 To 13-09-2024
11) MS. B M CHETRI 11-09-2024 To 06-11-2024
12) MR. P MAHANTA 13-09-2024 To 14-09-2024
13) MR. V K CHOPRA 23-09-2024 To 24-09-2024
14) MS. S G BARUAH 11-09-2024 To 25-09-2024
15) MR. S B PRASAD 12-09-2024 To 16-09-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010016572015
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010137062023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010160272023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010165232023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010176952023


16) MRS. R S CHOWDHURY 16-09-2024 To 18-09-2024
17) MR S BORTHAKUR 13-09-2024 To 13-09-2024
18) J SHARMA 17-09-2024 To 04-10-2024
19) MR. Y S MANNAN 16-09-2024 To 20-09-2024
20) MR F U BARBHUIYA 16-09-2024 To 17-09-2024
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THE GAUHATI HIGH COURT AT GUWAHATI
(The High Court of Assam, Nagaland, Mizoram and Arunachal Pradesh)

LAWAZIMA CAUSELIST
[PUBLISHED UNDER THE AUTHORITY OF THE HON'BLE THE CHIEF JUSTICE]

Web:ghconline.gov.in
10:30 AM to 1:00 PM
2:00   PM to 4:45 PM

[ For Friday,13th September 2024]
[ALL MENTION FOR LISTING OF CASES AND FOR ANY URGENT MATTER MUST BE MADE AT 10:30 AM BEFORE RESPECTIVE BENCHES]

[AT 11:00 AM]
BEFORE:

DEPUTY REGISTRAR (BENCH) - MR. SAPTARSHI DAS
COURT NO: 115

--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
Sr.No. Case Number Main Parties Petitioner Advocate Respondent Advocate
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------

ORDERS

1 WP(C)/4954/2017 M/S. MANASH PADMABARI JINJIRAM
FISHERY CO-OPERATIVE SOCIETY LTD.
            Versus
THE STATE OF ASSAM and 3 ORS.

MR.A SARMA
MR.U CHOUDHURY

GA, ASSAM

2 WP(C)/7063/2017 ALTAF HUSSAIN BARBHUIYA and 8 ORS
            Versus
THE STATE ELECTION COMMISSION and
9 ORS

MR. J U N M LASKAR
MR. A M BARBHUIYA
MS. A AHMED

MR S DUTTA (R10)
MS. N MODI (R10)
GA, ASSAM
MR. S DUTTA (R10)
MS. D DUTTA (R10)
SC, ELECTION
COMMISSION.

3 WP(C)/2772/2022 MONIRUL ISLAM
            Versus
THE STATE OF ASSAM AND 5 ORS

MR. A A R KARIM
MR. A DEB

SC, P AND R.D.
GA, ASSAM

4 WP(C)/5542/2022 SRI SRI ATHKHELIA NAMGHAR
            Versus
THE STATE OF ASSAM AND 15 ORS

MR. R C SAIKIA
MS. K SAIKIA
MS. N DEY
MS. R GOHAIN

GA, ASSAM
MR. J K GOSWAMI (r-
8,10,11,12)
MR. J BARMAN (r-
8,10,11,12)

5 WP(C)/5666/2022 TASIRON KHATUN BEWA
            Versus
THE STATE OF ASSAM AND 5 ORS

MR. M A I HUSSAIN
MR. S H ZAMAN

SC, CO OP
GA, ASSAM

6 WP(C)/364/2023 PRAKASH KUMAR DIXIT
            Versus
THE UNION OF INDIA AND 4 ORS

MR. R DE
MS N BORAH
MR. R J SARMA

MR. R K D CHOUDHURY
MS. B SARMA (r-1 to 4)
DY.S.G.I.

7 WP(C)/4966/2023 RAMESH JAISWAL
            Versus
THE STATE OF ASSAM AND 3 ORS

MR. A K RAY
MR. I GOGOI
MISS T DAS

GA, ASSAM
SC, GMC

8 WP(C)/6580/2023 M/S RKD - SDR (JOINT VENTURE) AND
ANR
            Versus
THE UNION OF INDIA AND 15 ORS

MR. J I BORBHUIYA
MR. J I BORBHUIYA
MR. L MOHAN
MRS. K H CHOUDHURY

GA, ASSAM
MR SISHIR DUTTA(R-12)
MS S MOCHAHARI(R-12)
MR. S DUTTA(R-12)
MR H K SARMA (r-14)
MR S DUTTA(R-12)
MR. K UPAMANNYA(R-12)
MR A HOSSAIN
DY.S.G.I.
MS K SARMA (r-14)
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010200182017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010148372017
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010079862022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010169192022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010168032022
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010014922023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010187582023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010235122023


9 WP(C)/7031/2023 RANJIT KUMAR BORI
            Versus
THE STATE OF ASSAM AND 3 ORS

MS D BORGOHAIN
MR. P GOHAIN
MS. K BARUAH
MS. M SARMAH
MS M BORAH

GA, ASSAM
SC, WPT AND BC

10 WP(C)/3296/2024 JESMINA KHATUN AND 2 ORS
            Versus
THE STATE OF ASSAM AND 6 ORS

MRS. S ROY
MS F N ZAMAN

GA, ASSAM
SC, REVENUE

===================================================================================
=============================
LEAVE NOTE OF ADVOCATES FOR 13/09/2024
-
--------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------------
------------------------------------------------------------------------------------
1) MR S SARMA 16-07-2024 To 15-09-2024
2) MS. N M DEKA 17-07-2024 To 20-12-2024
3) MR. J P SHARMA 19-08-2024 To 15-09-2024
4) MR. A MANNAF 27-08-2024 To 13-09-2024
5) MR. N SHARMA 09-09-2024 To 22-09-2024
6) MD. I HUSSAIN 09-09-2024 To 13-09-2024
7) MR. R K BHATRA 15-09-2024 To 20-09-2024
8) MR. P P BARUAH 13-09-2024 To 20-09-2024
9) MR. S K SAHARIAH 10-09-2024 To 21-10-2024
10) MR P C DEY 12-09-2024 To 13-09-2024
11) MS. B M CHETRI 11-09-2024 To 06-11-2024
12) MR. P MAHANTA 13-09-2024 To 14-09-2024
13) MR. V K CHOPRA 23-09-2024 To 24-09-2024
14) MS. S G BARUAH 11-09-2024 To 25-09-2024
15) MR. S B PRASAD 12-09-2024 To 16-09-2024
16) MRS. R S CHOWDHURY 16-09-2024 To 18-09-2024
17) MR S BORTHAKUR 13-09-2024 To 13-09-2024
18) J SHARMA 17-09-2024 To 04-10-2024
19) MR. Y S MANNAN 16-09-2024 To 20-09-2024
20) MR F U BARBHUIYA 16-09-2024 To 17-09-2024
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https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010269922023
https://ghcservices.assam.gov.in/casestatus/getcasedetails.php?cino=GAHC010127932024
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